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[Shri Dinesh Singh]
for me 1o say that onply the Plain of Jars
should be neutralsed ; in fact the whole
hostilities thould cease and not only the
Plain of Jars but the whole area should be
neutralised... (Iaterruptions).

12.38 hrs.
PAPERS LAID ON THE TABLE

Naval Ceremonial, Conditions of Service
and Miscellaneons (Amendment)
Regulations, 1969

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA) : On behall of Shri Sawarn
Singh ] lay on the Table a copy of the
Naval Ceremonial, Conditions of Service
and Miscellaneous (Amendment) Regulations,
1969 (Hindi and Eoglish versions) published
in Notification No S.R.O. 271 in Gazette of
India dated the 9th September, 1969, under
section 185 of the Navy Act, 1957. [Placed
in Library. See No. LT-2193/69).

Notifications under Export (Quality
Control and Inspection) Act, 1963,
Annual Report of Export Inspec-
tion Council and Agencies,
and Textiles Committee
(Third Amendment)

Rules, 1969

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): I beg to lay on the
Table :

(1) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (3) of
section 17 of the Export (Quality
Conirol and Inspection) Act, 1963 :

(i) The Export of Dried Shark
Fins and Dried Fish Maws
(Inspection)  Rules, 1969,
published in Notification No.
S.0. 5055 in Gazette of
India dated the 29th December,
1969.

(ii} Tke Export of Fish and Fish
Products (Inspection) Amend-
ment rules, 1969, published
in Notification No. 8.0, 5058
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in Gozette of India dated the
30th December, 1969,

(iii) The Export of New Jute
woolpack (Inspection) Rules,
1969, puoblished in Notification
No. S.0. 51 in Gazette of
India dated the 1st January,
1970. [Placed in Library. See
No. LT-2585/70].

A copy of the Textiles Committee

(Third Amendment) Rules, 1969

(Hindi version) published in MNoti-

fication No. G.S.R. 2172 in Gazette

of India dated the 3rd January,

1970, under the sub-section (3) of

section 22 of the Textiles Com-

mittee  Act, 1963, [Placed in

Library. See No. LT-25%6-70].

A copy of the Annual Report of

the Export Inspection Council and

Agencies for the year 1968-69

along with the Audited Accounts.

[Placed in Library. See No. LT-

2587/70].
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COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Fifty-seventh Report

SHRI G. G. SWELL (Autonomous
Districts) : I beg to present the Fifty-seventh
Report of the Committee on Private
Member’s Bill and Resolutions.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fifty-Second and Fifiy-Foerth

SHRI M. B. RANGA (Broach) : 1 beg
to present the following Reports of the
Committee on Public Undertakings :

(1) Fifty-second Report on action taken
by Government on the recommenda-
tions contained in their Sixth
Report on contracts entered imto
by Rourkela Steel Plant of Hindu-
stan Steel Lid. with M/s. B.
Patnaik (P) Ltd. and others for the
supply of iron ore and manganese
ore,
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(2) Fifty-fourth Report on action taken
by Government on the recommen-
dations contained in their Fifty-first
Report on State Trading Corpora-
tion of India, New Delhi.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

Fifth Report

SHRI BASUMATARI (Kokrajhar) : 1
beg to present the Fifth Report of the
Committee on the Welfare of Scheduled
Castes and Sch-duled Tribes on the Ministry
of Labour, Employment and Rehabilitation
(Department of Labour and Employment.
Directorate General of Employment and
Training-Employment of Scheduled Castes
and Scheduled Tribes in Services.

BUSINESS OF THE HOUSE
MR. SPEAKER : Shri Hanumanthaiya.

SHRI BAKAR ALI MIRZA (Secundera-
bad) : I have a submission to make before
the discussion starts. The President’s
Address is to be discussed not only in this
House but in the other House.

MR. SPEAKER : It has not started yet.

SHRI BAKAR ALI MIRZA : For four
days it is to continue. It is not possible
for the Prime Minister to be present here
and elso in the other House at the same
time. Is it fair to this House ?

12.40 brs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

SHRI HANUMANTHAIYA (Bangalore):
Sir, I beg to move :
“That an Address be presented to the
President in the following terms :—
‘That the Members of Lok Sabha
assembled in this Session are deeply
greatful to the President for the

Address which he has been pleased to
deliver to both Houses of Parliament
assembled together on the 20th February,
1970

Sir, the President's Address this year is a
unique one. The circumstances. ..
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SHRI PILOO MODY (Godhra): I
think that out of the two speeches that were
delivered, the person reading the English
speech looked like the President,

MR. SPEAKER : No, no. You are
sometimes too much .. ({arerruption)
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